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BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 25th August, 2025

Ref: HQ-PUBO013/1/2020-PUB-BIS (1317).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of
which are given in the second column of the schedule hereto annexed have been established on the date indicated
against it in third column. The particulars of the standards, if any which are given in the fourth column shall also

remain in force concurrently till they are withdrawn on the date indicated against them in the fifth column.

Gloves — Specification

(First Revision)

Artificial Insemination Gloves

SCHEDULE
SL No., Year & Title of the Indian Date of No., Year & Title of the Date of
No. Standards Established . Indian Standards to be Withdrawal
Establishment
Withdrawn, if any
1 (2) 3 C)) )
1 IS 4360 : 2025 IS 4360 : 2020
. 21 August 2025 ) 21 February
Textile Dyestuffs — Method for Textile Dyestuffs — Method for 2026
Determination of Strength of Fast Determination of Strength of
Bases Fast Bases
(Second Revision) (First Revision)
2 IS 7180 : 2025 IS 7180 - 1973
] . o 21 August 2025 ) i ) 21 February
Disposable Artificial Insemination Specification for Disposable 2026
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SL No., Year & Title of the Indian Date of No., Year & Title of the Date of
No. Standards Established . Indian Standards to be Withdrawal
Establishment
Withdrawn, if any
1 (2) 3 C)) 6)
3 IS 14349 : 2025 IS 14349 : 1996
o . 21 August 2025 o . 21 February
Code for Hygienic Conditions for Code for Hygienic Conditions 2026

Processing Units of Edible Oils and
Fats

(First Revision)

for Edible Oil and Vanaspati
Manufacturing Units

RACHNA SEHGAL, Scientist G & DDG (MSC)
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